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TRart £t A s B R SR B T B I @ A fey T éﬁ‘
W & S g sefRle, oY, SRAT, YIGRT e & O FIE 11849/CR-4 Rt
10.06.2026 & ATeH ¥ A SY-TE, 1T SWRTY AT, ATefd, FGen & U0 §8 Frpt
(Legal Opinion) & faxur = R & 8-

“| have examined the case in hand.

The allegations mainly are that Co-founder and share holder of comp. Granimals. Rochan ]
Kakkar, who is complainant has suffered loss due to criminal conspiracy, fraudulently incorporating
new parallel company, transferring of fund unauthorizedly and transferring customer base and also
attempt to transfer employees by the accused perséns, who are co-shares in the said company.

Thus:f;bm the perusal of docs on file, Prim fascia case u/s 316(2), 351(2) & 61(2) of BNS is
made out. :

However, as queried a point ‘B’ on N.P.17, my considered view is that, as Ld. ACJM PKL
vide order dated 22.12.2025 has declined prayer of the complaint to refer the matter to concerned *
SHO and instead has treated the complaint as private complaint by taking cognizance of the same,
FIR should not be registered at this stage. The reason is that if FIR is registered and investigating
authority submits charge sheet, then in that case Magistrate will take cognizance, best in present
stage, the Ld. ACJM PKL has already started steps for cognizance offer treating the complaint u/s_
156 (3) CrPC /175 (3) BNSS, as complaint case u/sections 223/224 of BNSS.

Further, the complainant has preferred Revision of the aforesaid order before Ld. ASJ PKL,

Which is still pending. In case the Ld. ASJ PKL, allows the Revision Petition, future course of action
may be taken accordingly.

Thus at this stage FIR should not be register'ecj,

Regarding query raised at poiht ‘C'on N.P.17, it is opined that NCLT proceedings are civil in
~ nature, which decides civil or contracted rights of the parties. It does not bar initiation of criminal
proceedings by registration of FIR or criminal complaint proceedings before Magistrate please.”
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The Inspector Ge :
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ranch, Haryana, Panchkula.

The Director General of Police,
aryana, Panchkula.
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SUBIEER Reaardiqq transfer of complaint No. 235, ACP-HQ-ZONE i the
State Crime Branch,
fMemo. §
AC-AR d on
Kindly refer to ‘your good office memo. No. 2038- 39/AC
30.03.2026, on the subject noted above. S
N Z In this regard, it is intimated that the detailed enquiry in the mait
) i a - f‘rr\r\;*";ni
{X\Y\iﬁ\c— heen conducted by Shiv Charan, Inspector, State Crime Branch, Ambala. A cop:
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